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THE MINISTER OF DEFENCE (SHRI
JAGJIVAN RAM) : (a) No, Sir. Soviet
fechnical advice has, however, been obtained
In connection with works taken up in the
development of Naval repair facilities at
Visakhapatnam. The development of port
facilities in Andaman & Nicobar Islands is
being made solely by 1ndian technicians.

(b) Specialist advice is being sought
l;y our personnel only when it is inescapa-
le.'

'(c) Does not arise as no works are
being handled by Soviet technicians.

AID BY WORLD BANk

*512. SHRIMATI PRATIBHA SINGH:
Will the Minister of FINANCE be pleased
to refer to Starred Question No. 4 given in
the Rajya Sabha on the 14th March, 1972
and state :

(a) the extent to which the World
Bank has agreed to help India to meet the
additional burden caused on India’s econo-
my by the Bangla Desh refugees and other
allied problems;

(b) how much of this aid to be in the
shape of (i) grants, and ( ii ) interest free
loans; and

(¢) how much of the total World Bank
aid would be untied ?

THE MINISTER OF FINANCE (SHRI
Y.B. CHAVAN) : (a) No separate assistance
has been given by the World Bank or IDA
to meet the additional burden caused by
the Bangla Desh refugees and other allied
problems, However, in the context of the
additional burden caused on India’s econo-
my by the Bangla Desh refugees the World
Bank arranged for the preparation of a
report assessing the cost of refugee relief,
which was considered by a special meeting
of the members of the India Consortium in
October 1971, This meeting recognised
that refugee relief was an international
responsibility and several members indicated
their willingness to provide substantial
new eontributions towards the cost of

refugee relief.
(b) and (c) Do not arise.

(11 APRIL 1972)
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$IN.C.C. TRAINING IN ENGINEERING COLLEG
IN MaDHYA PRADESH

#513. SHRI JAGDISH PRASAD MA
THUR : Will the Minister of DEFENC!
be pleased to state :

(a) whether Government are aware tha
there is some discrimination with regard t
the N.C.C. training that is being imparte
in the Engineering Colleges located at Vidist
and Rewa in Madhya Pradesh;

(b) if so, what are the reasons fc
disparity in the Training facilities in th
two Colleges when both the Colleges hav
equal number of trainees;
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(c) whether it is a fact that the regiment
of the Colleges located at Vidisha was
disbanded and no independent Company
was provided to this College;

(d) whether there are also some other
Colleges in India where there are Companies
having their Unit Headquarters out of Sta-
tion like the one in this College of Vidisha;
and

(¢) whether the Unit Headquarters of
any other College in India is situated out
»f Station as is the case with regard to
Vidisha 7]
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1[THE MINISTER OF DEFENCE (SHR1
JAGJIVAN RAM) : (a) to (e) A Statement
is laid on the Table of the House.

STATEMENT

There is no discrimination in the matter
of NCC training and the training syllabus
laid down for various types of units is
nniform throughout the country. However,
actual composition and structure of units
vary from one location to another and this
is dependent upon the number of eligible
students who volunteer for enrolment and
the financial and administrative cover which
the institutions and the State Government
are in a position to provide.

The Composite Technical Regiment, a
{wo company unit, located at Samrat Ashok
Technological Institute, Vidisha (No. 2
Madhya Pradesh Composite Technical Regi-
ment NCC) had to be disbanded in 1969 as
sufficient number of cadets did not enrol
and the State Government did not consider
it necessary to allow the unit to function

—
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separately. With a view to ensuring the
NCC training facilities are not completely
withdrawn, this unit has been amalgamated
with 1 Madhya Pradesh Composite (Tech)
Regiment NCC Bhopal in August 1969 on
the recommendation of the Government of
Madhya Pradesh. The institution has been
able to provide 82 cadets only in 1971-72
and the intake at the institution is not
sufficient to maintain an independent com-
pany of 200 cadets. Similar arrangements
exist at other places also.
‘ ) - }

The Technical Unit located at the
Government Engineering College, Rewa, is
7 Madhya Pradesh Engineer Company NCCs.
Upto 1970-71 it has been able to provide at
least 509, of its authorised strength of 200
cadets and as such it has been allowed to
continue as an independent Company. In
1971-72, however, the cadet strength is
slightly less than 50°/ and the question
whether this unit should be continued as an
independent Company is under consideration. )

RAIDS oN Corree EXporT FIRMS

%i4. DR. K. MATHEW KURIAN :
Wil| the Minister of FINANCE be pleased
to state:

$4 aabes o e s oLan

(a) whether the Income-tax authorities
had raided certain coffec exporting firms in
Bangalore, Mangalore and Yercaud (Salem)
in December, 1970;

(b) whether, as stated in the Press,
evidence of switch-deal and foreign exchange
accumulations abroad were unearthed during
the raid; and

(c) if so, what action has been taken

against such firms?
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THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIK. R.
GANESH): (a) to (c) No, Sir. Searches
were carried out by the Enforeement Directo-
rrate. When they found cash amounting to
Rs. 68,950/~ at one of the premises, they
informed the local Income-tax authority who
proceeded to the premises and recorded a
statement about the source of the cash.

After examination of the papers made
available to the department, the commission
on the “secret deals™ wes brought to tax.

*515. [Withdrawn}

I. A. C. FLIGHTS BETWEEN CALCUTTA AND
MOHANBART AND GAUHATI AND MOHANBAR

*516. SHRI GOLAP BARBORA : Wil
the Minister of TOURISM AND CIVIl
AVIATION be pleased to state :

(a) whether it is a fact that India
Airlines flights between Calcutta and Mohan
bari and Gauhati and Mohanbari are ver
often cancelled;

(b) if so, the number of such flighi
which were cancelled during the last si
months and the reasons therefor; and

(c) what action is proposed to be take
for running these flights on schedule?

THE MINISTER OF TOURISM AN]
CIVIL AVIATION (DR. KARAN SINGH
(a) No, Sir.

(b) A statement giving the requisi
information is placed on the Table of tl
Sabha.

(c) Indian Airlines are constantly taki
steps to improve punctuality. The causes
each delay or cancellation are examined a'
corrective measures taken where possible,



